: An@op Singh Sachan, S/o Dr. J.N. Sa::han R}’@ 12?.22;5. - g
Nagar District Kanpur. %

By Advocate: Shri K.P. Singh
Versus

1. Union of India, through Secretary Indian Counsel for
Agriculture Research Krishi Bhawan, New Delhi.

2. Director General, Indian Counsel for Agriculture Research,
Krishi Bhawa, New Delhi.

3. Director, Indian Institute of Pulses Research, Kalyanpur,
Kanpur.

4. Administrative Officer, Indian Institute of Pulses Research,

Kalyanpur, Kanpur.
sosss sesssssesesss RESpORAEnts

By Advocate: Shri N.P. Singh

ORDER

Shri K.P. Singh, Advocate for the applicant is present. Shri

N.P. Singh appeared on behalf of the respondents and filed his

~ Vakalatnama in pursuance to the order passed by this Tribunal dated




e ~ However, applicant is at liberty to move the application for revi

(Sanje ushik)
Member-]

Sushil




